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No. 21/BPSC-06/2013 Ka—11360
RESOLUTION

The 6™ August 2015
Subject:-Enhancement in Examination Fee and the rate of Remuneration
/Honorarium for different competitive examinations organized by Bihar
Public Service Commission and persons related to that work .
The State Government has decided to enhance Examination Fee and the rate of
Remuneration /Honorarium for different Competitive Examinations organised by the
Bihar Public Service Commission and persons related to that work as follows:-

D Enhancement in Examination Fees for Examinations Organized by
Commission :-

SI. | Details of Subjcet/ Present Rate of Proposed Rate for approval

No. | Item Examination- Fee taken by

Bihar Publice Service
Commission
Preliminary | Main Preliminary | Main
examination | examination | examination | examination

1. | General Rs. 300- Rs. 375- Rs. 600/- Rs.750/-
Class/Backward (Three (Three (Six (Seven
Class and Extremely | Hundred Hundred Hundred Hundred
Backward Class. Only) Seventy Five | Only ) Fifty Only)

Only)

2. | Schedule Rs. 75/- Rs. 100/- Rs. 150/- Rs.200/-
Caste/Schedule (Seventy (One (One (Two
Tribe (only for Five Only) | Hundred Hundred Hundred
permanent resident Only) Fifty Only) | Only)
of Bihar State)

3. | Candidate from Rs. 300/- Rs. 375/- Rs. 600/- Rs.750/-
outside the State (Three (Three (Six (Seven
whether they belong | Hundred Hundred Hundred Hundred
to any classes Only) Seventy Five | Only) Fifty Only)

Only)

(II) Enhancement in the rate of Remuneration /Honorarium for different
Competitive Examinations organised by the Bihar Public Service
Commission and persons related to that work :-

Serial Details of Subject/ Present Rate given by Bihar Proposed Rate

No. Item. Publice Service Commission
1 For selection of Rs. 25/- each question in Rs. 100/- each
Objective Multichoice | English (For original form) + | question in English
Questions (In English | Rs.10/- Hindi translation for (in original form) +
& Hindi) each question) Rs.40/-Hindi
Rs.25/- each question only in | translation for each
Hindi or in English (in question)

original form)
Rs. 10/- each Ideal Model

Rs. 100/- each
question in Hindi or
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Answer with its Source.

Total Rs. 45/- each question
(Model Answer with source in
English and Hindi.

Total Rs. 35/- each question
(only in Hindi or only in
English with Model Answer-
Source.

in English (in
original form)
+Rs.40/-each
question with Model
Answer- Source)
Total Rs. 180/- each
question (in English
and in Hindi with
Model Answer
Source Total
Rs.140/-each
question(only in
Hindi or only in
English with Model
Answer- Source

Moderator for
Objective Multichoice
Questions.

Rs. 25/- Each question (in
English and Hindi with Model
Answer Source.

Rs. 100/- Each
question (in English
and Hindi with
Model Answer
Source.

For selection of
subjective questions.
@) For all subjects
(for the
examination of
three hours.)

Rs. 2500/- Each question
paper for all subjects (in
Hindi+English) or only in
Hindi or in English

Rs.120/- Each question For
Model Answer

Rs. 5000/- Each
question paper for
all subjects (in
Hindi+ English) or
only in Hindi or in
English
Rs.240/-Each
question For Model
Answer

(i)  For all subjects | Rs.2500/- Each question Rs.5000/- Each
(for the paper for all subjects (in question paper for
examination of | Hindi+English ) or only in all subjects (in
(two hours.) Hindi or in English Hindi+ English) or

only in Hindi or in
English
Rs.120/- Each question For Rs.240/- Each
Model Answer question For Model
Answer

(iii) For Rs.150/- Each Question. Rs.300/- Each
Moderation Question.

(a) For evaluation of Rs. 25/- Each Answer Sheet Rs. 50/- Each

Answer
Sheets(Subjective
Subjects) Examiner.

(Restriction of time will not
remain)

Answer Sheet
(Restriction of time
will not remain)
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Chief Examiner

(b)

(c) General
Studies/General
Science

(1) For Examiner

(i1) For Chief
Examination

(d) Minimum
remuneration for the
examiners

@) Each co-examiner
Rs.200/-

(i1)  15% of examined

Answer- Sheets for

reexamination RS.10/- each

Answer Sheet.

(iii) Average amount of
remuneration of co-
examiners.

Rs.36/- Each Answer sheet
(Among three examiners
being in sections, each at the
rate of Rs. 12/-) If the
Answer-sheet is evaluated by
one examiner then at the rate
of Rs.25/- each answer sheet
will be paid

Aeccording to colume4 (b)

Rs.800/-(Eight hundered
only.)

(i) each co-examiner
Rs.400/-

(1) 15% of
examined Answer-
Sheets for
reexamination
RS.20/- each
Answer Sheet

(iii) Average amount
of remuneration of
co-examiners.

Rs.72/- Each Answer
sheet (Among three
examiners being in
sections, each at the
rate of Rs. 24/-) If
the Answer sheet is
evaluated by one
examiner then at the
rate of Rs.50/- each
answer sheet will be
paid

Aeccording to
colume 4 (b)
Rs.1600 One
thousand six
hundered only.)

Scrutiniser of out ward
(Apart from
commission office)

Rs.5/- For each Answer- sheet

Rs.5/- For each
Answer- sheet

Expert

(a) For Interview

(b) For Preparing
Model Answer
(key)

Honorarium Rs. 1500/- each
seating

Convence allowance Rs. 250/-
per day

Honorarium Rs. 1500/- Per
day Convence allowance
Rs.250/- Per day

Total Rs. 1750/- Per day

Honorarium Rs.
3000/- each seating
Convence allowance
Rs. 500/- per day

Honorarium Rs.

3000/- Per day

Convence allowance

Rs.500/- Per day

Total Rs. 3500/- Per
day
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(c) For preparing
syllabus

(d) expert adviser

Honorarium Rs. 1500/- Per
day Convence allowance
Rs.250/- Per day

Total Rs. 1750/- Per day

Honorarium Rs. 1500/- Per
day Convence allowance
Rs.250/- Per day

Total Rs. 1750/- Perday

Honorarium Rs.
3000/- Per day

Rs.500/- Per day

day
Honorarium Rs.
3000/- Per day

Rs.500/- Per day
Total Rs. 3500/-
Perday

Convence allowance

Total Rs. 3500/- Per

Convence allowance

Local convence

examiner etc.)

Allowance (For local
expert chief examiner,

Rs. 250/- Per day

Rs. 500/- Per day

Honorarium/Fare in different items on examination subcentres during conduct of

examination.
SL. | Subject/ | Fixed rate for Examination by the General | Purposed rate for | Remarks
No. Item Adminstration Department’s Letter No. approval
12965 dated 06.08.2013
Honorar | Honorarium/ Fare | Honorari | Honorarium/Fare
um/ for the day of um/Fare | for the day of
Fare for | examination. for examination.
arranged arranged
meeting meeting
before before
exami- exami-
nation nation
1 |2 3 4 |5 6 7 8 9
One Two One Two
seating | Seating seating | Seating
1. Centre Rs.250/- | 400/- Rs. 800/- | Rs.250/- | Rs. 750- | Rs.
Suprinte 1250/-
ndent
2. Assistan | Rs.250/- | Rs. Rs. 700/- | Rs.250/- | Rs. Rs.750/-
t Centre 350/- 550/-
Suprinte
ndent
3. 5 Rs.100/- | Rs.250 | Rs.500/- | Rs.100/- | Rs. Rs.900/-
:f /- 500/-
.E
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13

Vidio Graphy of Sealed
Covered packets of Question
Papers/Digital Photo Graphy

Minimum Rs. 500/- Per day

Minimum Rs. 500/-Per day

As it is

Honorarium/Fare in different items by District Administration during conduct of

examination.
SL Subject/Item Present Rate of Proposed Rate for Remark
No. Examination Fee taken approval
by Bihar Publice
Service Commission
1 Divisional Rs.2000/-Lump Sum. Rs.2000/-Lump Sum. As it is
Commissioner/Poli
ce Deputy
Inspector General
2 | Disrtict Officer- Rs.1500/-Lump Sum Rs.1800/-Lump Sum.
Cum-examination
Co-ordinator
3 Suprintendent of Rs.1300/-Lump Sum. Rs.1500/-Lump Sum.
Police
4 | Assistant District Rs.1200/-Lump Sum. Rs.1200/-Lump Sum. Asitis
Co-ordinator
5 District Control Rs.1000/-Lump Sum. Rs.1000/-Lump Sum. Asitis
room Incharge (for
Patna District).
6 | Jonal Magistrate Rs.350/-Per Seating. Rs.500/-Per Seating.
Rs. 1000/- for Two
seating
7 | Police Officer Rs.200/-Per Seating Rs.300/-Per Seating
8 Police(with Jonal Rs.100/-Each Police Per | Rs.150/-Each Police
Magistrate) Seating Per Seating
9 Clerk of Rs.400/-Lump Sum Rs.400/-Lump Sum Asitis
Examination Co-
ordinator
10 | One Peon for Rs.100/- Per day Rs.200/- Per day
Examination Co-
ordinator
11 | Incharge officer of | Rs.400/- Per day Rs.800/- Per day
Treasury/Strong

room
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12 | Attached Clerk Rs.250/- Per day Rs.300/- Per day
with
Treasury/Strong
room

13 | One Peon Attached | Rs.100/- Per day Rs.200/- Per day
with
Treasury/Strong
room

14 | For Given One Seating Two Seating One Seating  Two Seating
R bilities ¢ Rs.1200/- Rs.1680/- Rs.1200/- Rs.1680/-

CSponsIbiities to (Rs.80 x (Rs.80x 14 (Rs.80 x (Rs.80x 14
Attached Police 10Hours) Hours) 10Hours) Hours)
officer and Police (Each Hired Each Hired (Each Hired Each Hired
f ithJ 1 Vehicle Vehicle Vehicle Vehicle
orce with Jona with Fuel and ~ with Fuel and | with Fuel and  with Fuel and

Magistrate Driver ) Driver) Driver ) Driver)
expenditured
amount in item of
hired vehicle

15 | Video Graphy of Rs.500/- Per day Rs.500/- Per day
Sealed Covered Minimum Minimum
Packets of Question
Papers/ Digital
Photo Graphy

Remuneration to the employees and officers in Commission Office for the work taken
before and after Office Hours and Sunday/Holiday :-

Sl. | Name of Post Present Rate Proposed Rate

No.

1 Senior Officer Rs.350/- Per day Rs. 1000/- Per day

2 Section Officer and Rs.250/- Per day Rs. 700/- Per day
equivalent Officer

3 Assistant Class three Rs.150/- Per day Rs. 500/- Per day
Employee(including
Driver)

4 Fourth Grade Employee | Rs.100/- Per day Rs. 300/- Per day

Remuneration for the engaged employees in evaluation/ scrutiny-work of the Anwer-
Sheets of different examinations of the Commission:-

SI. | Name of Post Present Proposed Note :- Only Rate of
No. Rate estimated remuneration for
1 Encharge for the Rs.300/- Per day holidays shall be payble
evaluation /scrutiny for this work in holidays.
work
2 Employee for scrutiny Rs.300/- each anwer
work sheet
3 Fourth Grade Employee | Rs.100/- Per day
engage in evaluation/
scrutiny work.
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Order :-Ordered that it shall be published in extra ordinary issue of Bihar Gazette for
general information and its copy to sent to Accountant General, Bihar,
Patna/Secretary, Bihar Public Service Commission, Patna./All Government
Departments/ All Head of the Departments/All Divisional Commissioners/ All
District Magistrates for information.

By order of the Governor of Bihar,
KESHAYV KUMAR SINGH,
Additional Secretary to Government.
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